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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL '
 PRINCIPal BENCH
NEA DELHI

0.4, NO. 2078 __ OF 1994
New Delhi: Janusry 24,1995,

in_the mattey of;

-
1,
2.
3.

Shri Inder singh,

/o Shri Gokul Singh,

Aged about 51 years, |

Ro Type III/16, Predd dent's Est.te,
New Delhi, and Qozkiﬁg‘as

Chief Driver in President's Secretariat,
Garriage section, Rashtrapati Bhivun,
New belhi. - -

shri FiJinger Chand, |
S/0.shri Malukk Chand,
Aged ahout 44 years,

F/o Trpe II/h6, President's Estate,

-and working as Chief Driver in President's

Secretariat, Garrage Sé&tion,

Rashtrapati Bhavan, New Delhi.

. Shri Jai Datt,

S/0 Shri Khem Datt,

Aged-about 5# years,

R/o 11/35, Sector-B, Rresident's Estate,
and working as Head priver in Préﬁident's
Secretariat, Garrage Section;

kash trapati Bhavan, New Delhi,




6.

7.

Shri RamPrasad,
g/0 Shri Gumiah,

‘Aged about 51 »years )

R/o0 Type 11/20, President's Esta t:e,
and working as Head Dxiver in
President's Secretariut,

-Rash_t rapati B}havan, peu Delhi.

shri Achhroo Ram,

/o Shri Shyam: Zam,

Aged aboui: 54 years,

R/o Type. II/75, President's Estate,
and uorking as Head Driver in .
Preeidentﬂs secretaziat, |
Rasbtrapati Bhavan, New Delbi.

shri R.Y., Yadav,
S/o Snri Ghisyauan Yadav,

.“Aged about 54 years, ,
'R/o Type’Il/ég, 'Pxesident's Estéte

and working as Head Driver in

President's Secretariut, Garrage Section,

A Mshtrapati Bhavan, Kew Delhi.

‘shri Yunus Massey,
' s/o shri Namne Massey,

Aged about 47 years,
R/o Type II/€L, President's Estate,
and working as Driver in




-
SR Y

President®s Secre tariat‘,

Garrage section, Rashtrapati Bhavan,
- New Delhi.

8. shri Madan lal,
S/o shri Madho Lal,
~aged about L6 years,
B/o Type 11/3l, President's Estate,
PSR New Delhi and working as Driver in
g | President's Secretariat, |
Gaxfage Section, Rashtrapati Bhuvan,

- New Delhi.

9. shri Mehar Chand,
| /o shri Nathu Ram,

Aged about 46 years,
R/o Type 11/16, P__reside'n’t's Es taze,
and working &s Driver in Presideni's .
-se"créta ria t,.' Garrage Section,
Fshtrapati Bhavan,
'New ‘Delhi. |

10,  shri Alemander Fredirck,
§/0 shri Arttur Fredirck,
aged about 43 years,
R/o Type 1I/49, President's Estate
and working as Driver in President's
i Secre tar iat, Garrage Section,
| Rashtrapati Bbavan, Kew Delhl,

0




g
1.
13.
1h,

shri sarwan Kumar,

s/o shri Chhote Lal,

aged ébbut_h3_years,

R/o Type;Ii/36, President's Estate,
and working as DIiver in President's
Secreﬁariat, Rashtrapat i Bhavan,
New Delhi.

Shri B.B.Thapa,

s/0 shri Bahadur Singh,
aged about k8 years,
Ko Type II/71, President's Estate

'and uorkiné as Driver in Presidenf's

Secretariat, Basntrapati Bhavan,
New Delhi.

shri Harsh_ Kumar,

s/0 shri late Shiv Kumar,

aged about L7 years,

R/o Type II/&8 President's Estate,
and working as Driwer in Presiden
Secretariat, Garrage section,
Rashtrapati Bhavan, New Deihi.

shrl Ashok Kumar Pandey,

 s/o shri J.M, Fandey,

aged about 33 years,

"R/o b, Bmat? Lane, New Delhi

READ

~and working as Driver in Presiﬁen*'s

secretaziat, Garrage Section, Bashtrapati

Bhavan, New Delni.
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15.  shri Arman Al1,
§/0 Shri Alay Ali, ,
aged about 37 years,
- B/o Type II/29,President's Estate,
and working as Driver in President's
Secretariat, Garrage Section,

Rash tifapati Bhavany New Delhi,

) 16, shri K.K., Kothari,
. © §/0 Sbri Brij Mohan Kothari,
' aged about 33 yearsv,
F/o 8, Reading lane, New Delhi
-and working as Driver in Presidént's
secretariat, Rashtrapati Bhavan,
New Delhi.,

17.  shri Deva Nand,
| S/o Sh;i Fape shwar Prasad,
Aged about 29 years,
~R/0 13/16, Presient?s Estate,
New Delhi and working as Driver. in

President's secretariat, Garrage section,
Rashtrapat! Bhavan, New Delhi.

By Advocate Shri $.S5,Te wari®’ APFLICARTS

VERSUS
Union of India, through the Sccre tary
to the President of India, Pzesident's
secrefariat, Rashtrapati Bhavan,
© Nes Delhi. | ee..  BRESPONDENT
{ﬁ xég//,ﬁy Advoc ate Shri M.K.Gupta,

}



o G

HON'BLE MR. S.R. ADIGE, MEMBER (A)

ORDER {ORAL)

(Aonf
Present: Shri 3.S. Tewgari, counsel for the applicont,

Shri M.K. Gupta, counsel for the respondents,

Shri Gupta stated that in response to Tribunal's direction
dated 19.10.1994, the representation of the applicant has been
disposed of by means of a detailed speaking order, a copy of
which has been supplied to each of the applicants. A copy of
the same was handsd over to me égdthe Bench which was taken en

record, and a copy was also handed over to-the applicant's counsel

Shri Tiwari who perused the same,

2, As the prayer in the DA was only for a direction to the
respondents to dispose of the representation by means of a
reasoned order within a fikad time period and the representation
has been disposed of by a reasoned order , Shri Tiwari conceeded

that this DA stood disposed of, Ordered asccordingly. No costs,

AN Selep
{s.R. ADIGE)
MEMBER (A)






